
1

HEAD OFFICE
Uttarakhand Pollution Control Board

Gauradevi Paryavaran Bhawan
46-8, LT. Park, Sahastradhara Road,

Dehradun (Uttarakhand)

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Factual and Action Taken Report in compliance of order dated
22.02.2022 passed by the Hon'ble National Green Tribunal in the
matter of O.A. No. 140 ot 2022 (1.A. No. 44120221 titled as Rakesh
Verma Versus State of Uttarakhand & Ors.

lndex
Sr.
No.

Page
No(s)

1 '1 -5
2 Annexure-1 . lnspection report of Joint Committee

dated 30.03.2022.
6-7

3 8-27

28-404

q

Factual and Action Taken Report

Annexure-2. Copy of CPCB "Guidelines for Setting up

of New Petrol Pumps" as amended on 16.08.2021.
Annexure-3. Copy of directions dated 07.03.20'16 of
the Central Pollution Control Board along with relevant
portion of Revised Criteria of Categorization of
lndustrial Sectors under Red/Orange/Green/White
categories.
Annexure-4. Copy of letter issued to District
ltlagistrate, Dehradun on dated 18.04.2022.

41 -41

Date'. 19.04 2022
Place: Dehradun

Page 1 of 5

Description of Documents I

I

I



2
FACTUAL AND ACTION TAKEN REPORT

Original Application No. 140 ot 2022
(1.A. No. 44t20221

ln the matter of

Rakesh Verma Applicant

Versus

State of Uttarakhand & Ors Respondent

I. BACKGROUND

1. That, the Hon'ble National Green Tribunal, Principal Bench, New

Delhi, in the matter of O.A. No. 140 of 2022 (1.A. No. 4412022),

Rakesh Verma Versus State of Uttarakhand & Ors., issued following
d i rections on 22.02.2022:

5. ln view of the nature of allegations, it appears
necessary to asceftain the factual position in the matter
through a Joint Committee of the State PCB and District
h/lagistrate-Dehradun, Uttarakhand. Ihe State PCB will be
the Nodal agency for coordination and compliance. The Joint
Committee may meet within 15 days and undertake slte vlsll
and look into the grievance of the applicant. Factual and
action taken repoft may be furnished within six week by e-
mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of
lmage PDF.

2. ln compliance of order passed by the Hon'ble National Green

Tribunal, Principal Bench, New Delhi on dated 22.02.2000, the Joint
Committee carried out inspection of petrol pump in question on

30.03.2022. Following officials were part of the Joint Committee:

i) Shri Surendra Singh, Tehsildar (Sadar), Dehradun
Representative of District tt/agistrate, Dehradun.

ii) Dr. Raj Kumar Chaturvedi, Regional Officer (l/c), UKPCB,

Regional Office, Dehradun.
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iii) Shri Rakesh Kandari, Assistant Environment Officer, UKPCB,
Regional Office, Dehradun.

II. FACTUAL REPORT

Observations of the Joint Committee is as given below:

i) MiS Reliance B.P. Mobility Ltd. is under construction at Khasra
No. 268(Mini), Mauza Ajabpur Kala, Tehsil Sadar, Dehradun.
ln the north direction of under construction petrol pump, there
are commercial establishments which are situated at 10

meters distance from filling station of petrol pump.

ln the South direction, there are residential houses which are
adjacent to boundary wall of petrol pump.

ln the east direction, there is a residential house at 32 meter
distance form vent pipe. Will Field School is also situtated 33
meters from vent pipe of petrol pump.

ln the west, residential houses and commercial buildings are

situated within 30 meter distance of petrol pump.

The Central Pollution Control Board vide its Office
lVlemorandum dated 07.0'1 .2020 issued "Guidelines for Setting
up of new Petrol Pumps". As per said guidelines... ... ... ... ....

H. Siting Criteria of Retail Outlet - as prescribed by CPCB

ln case of siting criteria for petrol pumps, new retail outlets
shall not be located within a radial distance of 50 meters (from

fill points/dispensing units/ vent pipe whichever is nearest)
form schools, hospitals (10 beds and above) and residential
areas designated as per local laws. ln case of constraint in
providing 50 meters distance, the retail outlet shall implement
additional safety measures as prescribed by PESO. ln no
case, the distance between new retail outlet from school,

hosplta/s (10 beds and above) and residential area designated

ii)

iii)

iv)

v)

vi)
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as per laws shall be /ess lhan 30 meters. No high tension line
sha// pass over the retail outlet.

Copy of "Guidelines for Setting up of new Petrol Pumps" of
Central Pollution Control Board, as amended dated
16.08.2021 is enclosed as Annexure-2.

Based on above observations, the Joint Committee found
that the school and residential house are situated with 50
meters radius of Petrol Pump, namely - Reliance B.P.
Mobility Ltd. situated at Khasra No. 268(Mini), Mauza
Ajabpur Kala, Tehsil Sadar, Dehradun. Therefore, said
Petrol Pump do not fulfil the Siting Criteria of Retail Outlet
prescribed by the Central Pollution Control Board.

III. CATEGORIZATION OF AUTOMOBILE FUEL OUTLETS
(ONLY DISPENSING BY CPCB:

Central Pollution Control Board, for the purpose of
harmonization of classification of industrial sectors under
Red/Orange/Green/White categories, has developed the

Revised Criteria of Categorization of lndustrial Sectors under
Red/Orange/Green/White categories and issued directions to
the all State Pollution Control Boards/Pollution Control
Committees under section 18(1Xb) of the Water (Prevention

and Control of Pollution) Act, 1974 and the Air (Prevention and

Control of Pollution) Act, 1981 , vide letter ref. no. B-

29012/ESS(CPAy2015-16 dated 07.03.2016, for adoption of the
same. As per said classification, Automobile fuel outlets (only

dispensing) is excluded from the Green Category with following
remarks: -

lndustry
Sector

Original
Category

[/linor air pollution
due to fugitive
emission during

RemarksSI

No.
4

Original
Sl No.

Green
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dispensing)

5
fuel
operations

May be
exempted from
the purview of
Consent
Management.

ln view of above, the automobile fuel outlets (only

dispensing)/Petrol Pumps are exempted from the purview of
Consent Management of State PCB.

Copy of directions dated 07.03.2016 of the Central Pollution
Control Board along with relevant portion of Revised Criteria of
Categorization of lndustrial Sectors under Red/Orange/Green/
White categories is enclosed as Annexure-3.

IV. CONCLUSION AND ACTION TAKEN BY UKPCB:

'1 . As per categorization prescribed by the CPCB UKPCB has no

role in the process of granting permission for the establishment
of petrol pumps in any location within the State.

2. However, based on the observations of the Joint Committee,
Uttarakhand Pollution Control Board has suggested the District

Magistrate Dehradun vide letter dated '1 8.04.2022 to cancel the
said permission issued by the District f\rlagistrate, Dehradun, as

per rules. Copy of letter issued on dated 18.04.2022 is enclosed
as Annexure-4.
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CEIi,YRAL POLLUTION COT{TROL BOARO

oELHt 1 10 032

8.r30'l 1/1/201s-2,/AoM 
\ b tO, 

;rll.} ft,
Jaouary 07 ,2020

RANOUM

Sub: Guidelines for Setling Up ol New Petrol Pumps in Compliance ot Hon'blo NGT order
d.ted January 18, 2019 in OA No.86l2}1g: cyanqakhash@ Pappu Singh vs Gol t Ors
-regarding.

Hon'ble Nalional Green Tribunal. vide order dated Janvary 18. 201 9 in OA No.

86/2019: Gyanprakhash@ Pappu Srngh vs Gol & Ors drrected Cenlral Pollulion
Control Board and MoPNG to look into the issue ol setting up ol large numoer of peltol
pumps in the country and directed that appropriate guidelines be issued by lhe Cenlral
Pollulion Control Board in exercise of statutory power

An Experl Commillee comprising ol members lrom llT Kanpur. NEERi, llP,
TERI, MoPNG and CPCB was constiluled lo frame Guidelines for settjng up of new
Petrol Pumps including siling cnteria and pollulion prevenlron and conlrol measures

The guidelines were placed in pubtuc domarn and
commenlslsuggestions/obiections were anvited from publtc and concern slakeholder
and lhese were reviewed and gudeline have been finalised

The linal Gurdelines Wegarcd by Expert Commttlee are hereby crrculated fot
implementalion by concerned stakeholdets These gurdellnes are hereby tssued wrth

the approval of the Competent Authotily

(V.K. Shutla)
Additional Oirector, AQM Oiv.

Encl.: As Abovo

To.
i

I
I
,
I
I

't

Aqrtt

1. As Per List Enclo3ed

Co?y lo:

l. Joint Secrclary
CP Divisbn
Mnistry ol Envircntnenl. Fotosl and Cltmale Change
lndira Paryavaran Bhavan.
Jotbagh Road, Ncw Oelhr - '1 l0 003

2 PS lo CCBI
{y'esous

*Ar
-Ydt\o\

_-->

-*s'-
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/\. Containment and lroatmenl of spil,ages lrom luet tilllng oporalions al
pelrol pumps:

1 Petrol pumps located in areas wrlh hrgh groundwate r lable t e grcundwaler

levels less than 04 meters Shall have secondary conlarnmenl by way ol double

walled tanks or concrele proleclron walls so as lo minimae grcundwale( and

soil contam,nalion. lt shall be lhe responsrb trly ol oMc lo prcpetly get

measured g:oundlvaler level at lhe sile of proposed geuol gump and ensore

implemental,on ot tt ese aolqlate ,toi"t,r, measules lor sucn srtes Details

of measures laken by Oil Ma*eting Compa ny shalt be glaced tn pubhc domarn

and rn case of conlradrctory;i"*. i,.* riS,r" t Centat Grcund Watet Boatdl

Authority wrl, prevail.

2 All new retarl outlets shall have underyround tanks/ above ground lank and ils

anclllary components such as plpes. 
'llexible conneclors' pufigs fillings^elc',

prolected from teaks or" ro.*io5rn A,y iiiot'^s mate ats (HDPEI Mild Steel

elc ) wilh requrred prolecliv" .orirg il appt,raite' dsty apprcved by PESO'

3 Any major 0eakage/ spillage of Petrol, Diesel, Lube Oil (more lhan 'l oarcel165

lilres) occurs al fueling slation. concerned OMC shal' reryd lo Slale Pollulion

Control Board. PESO and Oislnct Adminislralron undel intimalron to CPCB

wilhin 24 hours of occurrence

t'Aqe 12

Ocf]ralion ol conceraed underground slorage tank (UST) and its ancifiary

componenls shall be stopped immedialely and nol be resurned till correclive
measures lo conlain and stop leakage/ sprlages are rmplemented to the
salEfaclron ol PESO and concemed SP(;B

4

OMCs wll be held l,able {or Enwonmenlal Compensatron (rmposed by
SPCBs/PCCs) and assessment o[ envrronmenlat damage (depending on
extenl ot conlemnalion in soil and groundwater) and site remediation
Consultanv Erped age^cy eppoinled by OMCs lor damage assessrnenl and
sire remediat,on shafl have mrnimum narionar/ inrernar,onar expe,ence of 5
yearB rn this fierd. v8lious approved methods sha,l be consdered for cleaning
undetgtox)nd contaminanls

Arl OUi shall have Aulo Cul off Nozzles whtch shuls dtspensal,on of fuel rf rlsleyel in cuslomgt luel lant rerches lull capacily.

BGaletn.y, to bo ,n3tallad fo, I
spirago In rhe avenr o,.r.,or.r11'-ll^:^hoses 

ol drspcnsrng un,rs to reduce
,ueling posil,on vehrcles moves away wrth nolzle slrli rn lhe

5

GUIOELINES FOR SETTING UP OF NEW PETROL PUMPS

!4,.',h-.,,.r L. ? '
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6 Srngle/ double plane swivel wrlh bteakaway coupling shall be inslaled bt all

lhe dispensing units for betler posilroning ol nozzle while reluehng so lhat it

does not fall oll accrdentlY

7 ln pressunzed dispensation. all drspenslng unlts Shall be installed wlth shear

valves lo cut the fuel llow trom pipe line rmmediately upon accldental knocking

of dispensrng units from ils positlon.

8. ln pressurrzed syslem all Submersrble Turbrne Pumps (STPs) are lo inslalled

with line leak deteclors and in ihe event of pipcline leaks STPs shall stop

pump,ng fuel from underground tanks

9 Emergency stop button swrlch sha be provided on the Multr-Product Orspenser

(MPD) to stop the dispensation rn case of emergency.

10. Automation system shall be anslalled al all new retart oullets to ale in case of

tank leak by way of auto gauging system approved by PESO.

11.All Retait Outlets shall provde overfi alarm through automahon

'12 Measures for spill containment in fill point chambers and forecourl area shall be
implemenled as prescribed by PESO

ll. Check on leakages (Leakagc Detection System) from undcrground
slorage tanks so as to prevent groundwater and soil conlamination:

1. All new retail outlets will have automation system lnstalled which will
provide reports on volume balance after every day operalion and records
shall be maintained.

2 Manual gauging shall be done once in a month and compare the same with
Automatrc Tank Gauging lot accuracy

3. Daily MS and HSO loss shall not exceed MoPNG prescrrbed limits. ln case
of leakage beyond such limits, matter shall be got analyzed by OMCs and
further action shall be taken for ascertaining the reasons of losses. ln case
of leakage resulting in soil / groundwaler cofltamination:

a Concerned OMC shall report to State Pollution Control Board. pESO

and District Administration under intimation to CPCB within 24 hours of
occurrence. Operalion of such underground storage tank (UST) and tls
ancillary componenls shall be stopped rmmedralely

b Fuel shall be removed immediately kom underground storage tank to
prevent furlher releage to environment. Measures lo prevent exOlosion
due to vapors released due to leakage as recommended by pESO shall
be rmplemenled rmmedtalely
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ilor m o n ra r com nen sB r ion ( im posed byon cxlenl uf 
"on,"*r".",Ient 

ol envrronmcnlrl damago (doponding
remc,dralron C;;"",;"'"^ rn sorl and 0ro!,ndwater) anc| grle

oamage assessmp^, ^-...n'o"n 
agerrcy appointed by oMca lor

:::::"1 ffi.,ffi:l $'J::"':ffi: H, i:,,,,Jffi, u*approved methods sha be considered lor cleaning undergroundcontaminanls.
Operation of Underground tank and ils ancillary componanls shall nol
oe 'tlsumed tiil correcLve measures to conlain and stop leakages are
implemenled to the satislaction of pESO and concernsd SPCB.

d

4 All underground tanks and pipelines sha be subjected ro test tor leaks
every 7 years

D. lnsta,lation, Operation and maintenance of Vapour Recovery System:

'1. All new ratait outlels set up with sale polential of 300K1 MS per month and

setting up an cilies with population more lhan 1 lakh will be provided with

VRS. VRS should be functional by the time of sale of MS louch 300 KL. ln
case of farlure o{ inslallalion ol VRS. Environment Compensation will be

levied by SPCBs/ PCCs equivalent to the cosl of VRS and this will further

rncrease Nagotlionale to the period of non-compliance

2. Any new relail outlel set up in cities having popuiation more than 10 lakh

and having sale polenlial of 100 KL MS per monlh will be provided with VRS.

VRS should be inslalled within a period 03 months from the day o{ sale ol
MS touch 100 KL. ln case of failure of inslallation of VRS. Environnrent

Compensation will be levied by SPCBs/ PCCs equivalent to the cost of VRS

and lhb will further increase proporlionate to lhe period ol non-cornpliance

3. ln case of Stag6 ,l VRS, nozz,e shall be ptovided with nexible cover flap or
other allernative system lat ptog covering of filllng lank and therclorr3
proper rocovery of vapors.

4. OMC5 are rssponsible for maintaining inetalled VRS. l hoy hnvo lo uninlain
getiodic inspections for AIL regulalor as prescnbod by Lcgtl Metrology
?roger record shsll be mainlatned

Sr.:r nnr'rl hv I'lr rl{r':rn nr.r

C. Policy towards Treatmenl and disposal of sludge removed from
underground tanks during cleaning:

Sludge shall be collected, stored and disposed as per Rute I of Hazardous Waste
(Management and Transboundary) Rules. 2A16 and am€ndmenls thereof and
records shall be mainlained.
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5. Workrng of dispenser shall be rnterlnked wrlh VRS functioning' Onling

system shall be developed within 06 months to rnonrtor stalus of operatlon

of VRS. ln case o[ non'operation of VRS' the same shall be autornalrcally

reported lo concerned OMC. VRS shall be brought inlo operatron

immedrately wirhin 24 hrs and in any case within 72 hrs failing which sale of

MS shall be stopped from the fueling slatron Proper records of ope'alion of

VRS shall be maintarned

6, Work zone monitoring for Total VOC and Benzene shall be conducled by

OMCs for petrol pumps selling mote than 300 KU month and more than 10

lakh population (in frrst phase) by E(P)Act. l986 approved labs once in a

year to check compliance wrth OSHA norms (Time-Weighted Average) and

reporl shall be submitted to SPCE ln addition, piiot study shail be conducted

by OMCs through experl institutions for onhne monitoring of VOCs

h. Ground water and soil quality moniloring within petrol pump selling more

than 300 KU month and more than 10 lakh population shall be conducled
by OMGs once in two years through E(P)Act, 1986 approved labs for the

following paramelers from the nearcst source and report submitted to
SPCB:

Permissible Limit

S'.No. 
_-l

Parameter
t.

I 1 Total petroleum hydrocarbons

3

BTEX

Ethanol 1400 pg/t

4 Methyl Tertiary Butyl Ether 13yg/l

5 PAH 0.0001pgrt

Benzene- 950pg/l
Toluene- 300pg/t
Xylenes-

a. o-xylene- 350p9/l
b. rn & p- xylene- 200yglt

Pormissible Limit

600p9/l

I

ii

iii

Enforcemenr agencres incruding spcB can corect sampres in and around perrolpump to check contSminahon

I

l-z:
I

I

I
I
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t:. Mcasures for protcction ol Workcr's lloal r

'1 All worke's engaged at retail oultcts nray be covorcrJ n(tot l:lil ( )l,l0
dealers shall implement lhe personal protoclivc cqulprncnl (ltl'!:.) iut 9t t
labor laws

2. IEC (lnformatron Education g6mmu6;gslron) aclivilics should bc otllitttircd

by oMC dealers for workefs al regular rnlervals in ordcr lo *ensrlttr: lhcm

about harmful impacts of VOC emissrons,

(i. Audit of all protection measurcs and monitoring systom implem anled al

petrol pumps:

PESO shall conduct audit of tanks and fuel equipmenl including Oipes' overlill
proteclion equipment and alarm system on annual basis and maialain recotds'

l'1, Siting criteria of Retail Outlets

ln case of siting criteria for petrol pumps new Relail Oullets shall not be located

withrn a radial distance of 50 meters (from filt poinu dispensing unils/ vent pipe

urhichever is nearest) from schools. hospitals (10 beds and above) and
residenlial areas designated as per local laws. ln case of conslraints in
providing 50 meters distance, the retarl outlet shall implement addilional safety
measures as prescribed by PESO ln no case lhe dislance between new retail
outlet trom schools, hospitals (10 beds and above) and residential area
designated as per local laws shall be less lhan 30 meters No high tensron line
shall pass over the retail outlel.

These guidelines arc supplemenlary lo all exisling relevanl Ru/es. Guidelhes,
Orderc etc
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cENl'RIL poLt,urtoN coNt Ror. Bo^Rn
DEt.HI I100J2

B-r30t r/l /2020-2 l/AQM
Janurry 29, 2021

0FIrtcti MIMOttANl)UM

Sub: Clorlficrtlon wllh regard to cut_otT dItc for Ippllc,,'lllty ot siling crltcrla rel,crred
ln Culdellnes for Scttlng Up ofNrw pctrol pumps datcd 07.0t.2020

This is in rcfercnce to guidelines issued by CpCB on 07.01.2020 for sc*ing up of new petrol
pumps indicrting the siting criteria to bc got implcmentcd for new Rerail Outlets.

Rcfcrcnccs/cascs havc bcen rcceivcd wirh regard to applicabirity of .r'cg siring crireria darcd
0? 01 2020, in case of Retail outlcts whcrc Lett€r' of Intenrs (Lors) have bccn issucd or
applications have been madc for obraining Noc or prior clcarancc,/ iniiiar approvar has bccn
obtaincd from PESO.

ln this regord, it is crarificd thar thc siting criteria for new Rcr.ir oullcrs is ro bc compricd wirh
in cascs where construction of Rerair ourlets by oir Markerrng companies commencsd on or
afrcr 07.01 .2020. In othcr words, rh€ sirirg crireria wir nor appry ro thosc cascs whcrc pESo

prior clearanccl initial approvar has been oheined and subsequenrry construcrion has been

started by the OMC bcforc 07.01 .2020.

This is issucd with thc approval ofCompercnr Aurho.ity

To:

ery--
(p. K. cuprr)

Addrtional Dircclor and Hcad
AQM division

Wilh a reqrcsl lo clrct atc to Conmissionar o/clvil supplier rtr
othgr similar aythorities who look a.ftcr issues relete:i to luel
Retoil Outle ts at Starc level ond Disuia (,olleaors.

l. All SPCBs/PCCs -
(As pcr lirt
cncloscd)

2. Minictry of Pctroleum And Naruml Ou
Joint Sccrctary (Marketing)
Ministry of Pctrolculn and Natural Crs, Govr. of lndia
Shastri thavu,
New Delhi - I 10001
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-l Pctrolculn And Explosives S{fcty Orgtrnisstion
Chicl Contt'ollcr of iixplosives
Pctrolcunr and Explosivc Snfety Organization (ptiSO)
A Block CCO Conrplcr I;rfrh l;loor Scrninnry ilrlls
Na gpur- (Ma ha ra s h r ra ) .44000(r

4 'l'hc Chainnan,
M/s, Bharat Petroleunl Corporarion Limited
Bharat Bhavan,4 anr! 6 Currimbhov Rond
Ballnld Esrarc, Murnbai 400 001

5. Thc Chairman,
Mls. Hindustan Petroleum Corporutron Limitcrl
Pctlolcnrn House, 17, Jarnshedji'Iora Road, Mumbai
Maharashtra 400020

6. Thc Chairman,
IWs. Indian Oil Corporation Limited
Indian Oil Bhawan, G9, Ali yavar Jung Marg
Bandra East, Mumbai, Maharashrra 400 05 1

8. The Chairman and Managing Direcror,
M/s. Shell India Pvt. Lrd.
Plot No. 7, Bangolore Hardware Park,
Devanahalli Industrial Park
Mahadeva Kodigehalli
Bangalore- 562 149, Kamataka.

9. The Chairman and Managing Director,
M/s Reliance Industries Limited,
Maker Chamben - IV
Nariman Point
Mumbai 400 02 I

l0- Chairman
lvlls. Nayara Energy Limited (Formerly Essar Oil Limircd)
5th Floor, Jet Ainrays Godrej 8KC,
Plot No. C-68, C Blosk
Bandra Kurla Complcx, Bandra EEst

Mumbai- 450 051

7. General Manager (tntemational Trade),
Mangalore Refinery and petrochemicals Limited,
Core - 8, 7rh Floor,
Scope Complex, Lodhi Road,
New Delhi - I10003



$
Copy lo:

. l,zdgional DircctolY Rcgional Dlrcclorstc, [lhoPal

Third Floor Sahkar Bhawan

Norrh T T Nagar
Bhopal 462003

3. Rcgional Dircctor
Rcgional Dircctorate, Chennar
No. 76, Mount Salai,
Guindy, Chennai-600032

4. Rcgional Director
Rcgional Directoratc Kolkata
South cnd Conelavc Block-502,5th and 6th Floor,
1582, Razidanga, Main Road,
Kolksrs-70010?

5. Regional Director
Regional Directorate, Lucknow
PICUP Bhawan
Vibhuri Khand, Gomti Nagar
Lucknow - 226 010

6. Rcgional Dircctor
Rcgional Dircctorate, Shillong
TUM-SlR. Lower Motinagar,
Near Fire Brigade H.O., Shlllong-793014

7. Rcgional Director
Rcgional Dircctorate, Vadodcra
Parivcsh Bhawan, Opp. Ward No. l0
VMC Officc Subhanpura, Vadodara - 390 023

8. RegionEl Director
Rcgjonal Dir.ctoratc, Pune
Row Housc No.l, Nioarg Vihar,
Balcwadi, Pune.4ll045

2. Rcgional Director
Rcgional Directorale Bengaluru
A-Block, Nisarga Bhavan,
I sl and 2nd F loors, 7th D Cross,
'l himmaiah Road, Shtvanagtr,
Bengaluru-560079

I

I
I

I



17
Llst of SPCB3/ PCCB

Tlr Mcmb.r Sccr.l.ry
Arilhr. Pmrlctlt Sltlc Folltrlloo Conlrol llo0ld
l) No 11"26-14 D/2, N.ir Surlritc llo3tlrl.l,
Pr$hpn llotcl Ccrrl.c.
ClDlnlvori Strcat, Knrlufl lt!rpal.

v&d..J10010
]1r Mrnrbtr Sccrcl!ry
Assrm Slalc Pollulroo Conlrol llonrd
llrmurinlsidtn,
Guwrh.ti - ?81021

'lh. Mcrnbrr Sccr.tory
Alxnr.hnl |tmderh Sr.rr Polluiion Corr$ol nonrd
'lrrynvrron llhtvnn . Ynnh llo.d,
I'rppl Nrlhh,
NihnrlrSln 701 I l0
Anmichnl Pr!d.rh

'l hc Mart1b{r Scaftt6ry
Bihnr Slltc Polluion Co lrol 8o.rd
!lriverh 0hlwnn, rlor No.N-B/2.
Prlli|)lrr! lnd$!r|irl Art.
P.m.-E00021
'I hc Mcrnbcr S.crctnry
Oor Stntc Pollurion Control Bo.rd
Nr. hlrrna lndurlrial &rtrra,
Opp- S.lrgro Scmrnnry.
Srhgno - Bnrdcz
Cor -403J I I

'lhc Msmb.r Sccrclrry
l'lrryona Slotc I'ollution Conrrol oo{rrd
C. I I. Scrtor 6, Prnchlulr,
Hrryana l!4109
llsrwoo
'fhc Mqnibc. Sccrctrry
J&K Stal. l'ollutron Ctlntrol Bontd. P.rrvcsh Bhr\vrn
Forcst Cornplcr. Clodni. Ntrwal. lmn$poll Ntgnt.
lr .ru lJ&K)

'l ha Mcrnb(r Sacrctsry
Knrnnlskn Sl[rc l'olhrlion Control Bo$d
Parisr6 Bhtvan.4ti& Jd ooori
Church Srrcci.
Bangalorc - 560 001

KarnrLrk6
Thc Mcrnbc. Sccrctary
Mihlr.shrra Stat. Pollution Conrol Boitd
Kalpatrru Point, J'i& 4'r iloors
Sion Mlnrn8a Schcnrc Roid No 6
Opp. Cinc Plrnct, Sion Cir.l., S,oi (E).

Mu,nbsr 400 022 M:rhnrrshtr.
'fhc Mcmb{r S.crcirry
Mrnipur Ststc Pollution Control Boord
Lamph!lpal,
lmpholWert D.C. Olir(c Compler - 795m4
Man
'fh. Mcmbcr Sccrcrory
Mizomrr Sr.l. l,ollurio'l Conrrol Borrd
Nc\lr Sacrctsrirt Conrpl(.r.
Khfl lN,'llrl!nmunl PcnB, Ai2.rvl
Mizorim ?96001

Thr Mcmbrr Sccrclnry
Odilh! St.rc Pollurion Coltrol Bor.d
P!,ibcrh Bhrwln
A-118. Nilakrrri Nrg.r, Unil -Vlll.
Bhub$Elh!{U - 751012
Odirhr
Tha Mcmb(r Sccrllsry
Rrjaith.n Sht. Pollurion Control Brxrd

A-a lnslitutionEl Arca, Jhrlanc Dungri
.lripur - )02004
Rrjmthan

l

I

I

I

-l

I

5 Th. Mcmbcr Sccrct.ry
Chh.nis8i.h Environnrcnr Co[!crvrlion Ro.rd
Pary!vra Bhawnrl,
Norrh Block Scclo.- 19

Nnyl ,tliFur - 492 099
C)rhrtrirRrrh

6

Thc Mcmbcr Sccrctary
Gujrr.t St.le Pollulion Control Boerd
Sc.ror I0-4,
Grndhr Ntgir - 182043
Oljanl

8

9 t0

t2.ll

Thc Mcnrbcr Sccrttrry
Hrnr..h!l Pmdcsh Sorc Pollution Conuol Bolrd
P!ry!val..n Bhrvan. Phasr lll,
Ncw Shrnrlr - l?1009
Hrm6ch!l Pradcsh

l4r.l Thc Mcmber S.crcury
Kcrrl. Sterc Pollution Conrrol Board
Plamoodu Juncriort, P&nam Palacc P.O
Thiruv.nslhspu.am - 59500.1

Kamlr

t6IJ Thc M.mbcr Sccrctlry
M.dh). Prsderh St.tr Pollution ConrolBoa.d
Paryrvrran Prri'rr, E5 Arcr! Colony
Bhopll - 462016
Msdhyr Prrdcah

t8t] Thc Mcmbcr Scc.cury
M.8h.hya Slllc Pollution Conlrol Bo.rd
Ardc , Lumpyngn8sd,
Shillont -79301{
Mcghrhn

t9 'fic Mrmbcr Scc.cory
Natal0nd St.rc Pollution Contol Bo.rd
Sign.l Poin!, Dimrpur,
Nrgehnd-79?ll2
Nagllaad

20.

2l Thc Mcmlir Sccrary
Punjrb Strtc Pollution Control Bo.rd
Nrbhr X,ord, lTl Rd, Adrrrh N4rr,
Prcm Ne3rr,
P.ri.l. " l,l700l
Pu.li.b

I 1

1

Thc Mcmbcr Scca.trry
Jhrrkhirld St c Pollution Control Bolrd
T.A Building, HEC Canrpu!, P.O. Dhurw.
Rrnchi - 8}10O4
Jharlhand

I

I

I



f8
fh. Mambcr Sqcr.tnry
'[imrl Nadu Srarc I'ollulion Conlrol froa(l
No. ?6. Moonr Salri. Guindy.

'lThc Menrb.r Secrclsr)
Tripurr SL0rc Pollution Contro, Bo.rd
Parivcrh Bhrw!n
Ir Nchru Complcx, Oork,rrbo!li P O.,
Kun,ltbrn. n8.nnli.
Wcrr Triplr! . ?r9 006
fr
'fhc Mcrnbcr Sc.rctnry
Ufler Frrd.rh Sr.rc l,ollurron (:onrrol Bonrd
ld n.r)r. I'l(ilJP 0hrvin.
Vibh!ri Khnnd. Connr Nrg6r.
l,uctrow - 22{10 i0
Urtlr,'trd.xh

1

I

I

Tic Mcmbcr S.crcrary
Drlhr Pollu0on Control Com ioec.
GoY.rnmcnr of N.C.T. Dclhi
4th floor, ISBT BUild'r)9. K!3hm.r.
Ostc,Dcllti-l I 0006

'fha Mambcr S.crslray
ChrndrSirh Polhrtion Conirol Commilrc€.
Psryrvrr.n Dh.w.o, Cround Floor. Scctorl9 B
Mrdhy. M.rg, Chindigrrh

Mcmbcr S!crctary
Lnkrlw,vccp Polfu rion Control ComDrirrec.
Dcpidm.nl ofScicncc, l cchnology &
Environrnanr.
KIvrnrr-682J55

2l

2

21

Tlra Mcmbcr Scar.l..y
Sikkrm Slric l'ollulion Conlrol llo!rd
Strlc llrd Uia & Envrronmcna Ccll

Tal.fi8.n Srata Pollulion Conlrol Board
Pirrtv.nn Bhrvln
A.l, lndu$i.l Ertll.. Snr.lh N.$r,
llldc'.btd - J00 0lt
Trlirt8![t

'fha Mlmbar Scarattry
Uliinkhrnd Environnr.nl Itrotdction & Pollsrion
Contml Eorrd
2920, Ncmi Ro.d,
Dchmdun - 24800 I

24

21!-

Si!k rm

Thc Mcmbcr

hrnd
:9 Th. Mcmbcr S.crc[ry

Wcrl Bcotrl Srrtc Polhrtion Conrrol Borrd
P&rbcah Bhrvrn
Euildrng. No l0-A, Blocl -LA, Scctor l,
S.k Lrt. Ciry,
KollrL - 700 091, Wcst BcnAol

l0

lt
And.mrn & Nicoblr hlands Pollution
Conrol Commi(ca,
Drprnficnt ofScicncc & Tcchnoloty,
Dollygunj Vrn S.d.n, ll.ddo P.O.. Poi Ebir -
14a102

Tlrc Mcmbcr Sccrclrry l2

ll M.mbcr S.crcttry
D!fiBn. Diu & Dgdru N.Ear Hlvcli
Pollution Coorol Commi[cc,
Oma. otthc Dcputy Cons.rv.tor of Forqils,
Mori O.m.n, Dtm.n - 196220

14

3J Mcmbcr Sccrctary
Pondichcrry Poll!don Control Cornmi(.c. Houting
Bo.d Compllx, A!n. N!8.r, poidichcrry"60o 00j

1

I

I

l

I

:
a

I
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ffiq r{Sq fTmur *d
CE},ITRAL POLLUTION CONTROL BOARD

qqhnq,a-l ns serlrq cffE-& cilml qrrf, gti6rt
$rrrStRy of tNvtRox*?lt, roerlT I cuIArt cNAIGE 6ovT. of tx0l

August 18,2021
8.t 301 111Itor 9-20AQU

Encl,: Ar Abovr

To

1. All SPCBdPCCT
(Ar 9.r x.t cnclo.ad)

qlo

Sub: Addondum to tha Guldsllnes for Set ng Up o, Now petrot pumps
Jenu.ry 07, 2020 .regerdlng,

OFFICE IIIEMORANOUM

ITFI $ !ilS I r0032TIR, ftd-
h Bh.w!n, EedAd 8gir, Dolhl-lt00O2

igsusd on

CPCB in compliance of the Hon'ble National Green Tribuna! order dated January 1g,2019 
,in O A No 86p019: Gyanprakhash @ pappu Singi V. Uot & Ors. issued

9ylqe]ines for Setting Up of New petrot pumps vide O-M. No 8_1301 t/1/2019-20/AQM/10809 dated Jenuary Ot , 202A.

Hon'ble NGT vide further orders dated 23 07 2O2O and 09 10.2020, rn the maner ofSuresh Mandatoi Vs State of M p & Ors (O A ru" 6i or 2019 (CZ)). directeOMoEF&CC and CpCB to submit a reporl wittl regard io ine mrnimum distance lromwater bodies to the petrol pump.

The matter was referfed to the. Expert committee and the draft guiderines for
T,t]:1":"1:i ,1-"-?:".:f pekot pumps n"., *"t", boii". *"," prepared rheguroeunes atso specity the gro-undwater and soil sampling protocot, frequency oisample. collection and the prescribed parameters and icreening vatues to treadopted. The same monitoring protocol and parameters/ vatu'es lexcepi Gmonitonng frequency) need to_be adopted tor iutror prap, covered under theguidelines dated January 07 , ZO?O.

These drafl guidelines were placed in public domatn for seekin.!commentysuggestions from pubric anct concerned stakehorJers in"r"- *irE
pvieved by the Expert committse and lhe guid€rinos have been nnatrseo ano aiiherebv i3Eued aE addendum to the sarrier cpbB Gurdetines oated .tanui.y oi ioiofor implementation by concemed stakeholders.

Thrs is6ues with the apprival of the Competent Althority.

'qfti{l
Parlvcr

({tlE/ta 'lst 02030 22306

unN

yJllh a rquctl lo ci,fulato lo Conrnissiono, o, c.\/i,
aupdlo, o, olhct tinfl$ aulno,llios who loot a,?o./xrf r_ llrsrrd lo polrol AraEr ol Slolo/ Uf ir;,Iand Di.ttl,ol Corr"olo.r/ Co,Il.r,!!
cor niaa,ona,.. 0,ors orPuo'

Ww'--'-
(P.K-sdFISl

Addltlon8t Oirrclor0 Dtvitionsl tilad
AQM Oty
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2 Joint Secretary (Marketing)

Minrslry ol P€troleum and Nslural Gas 6ovl ol lndra

ShasuiBhavan.
New Delhi - 110001

Chief Controller of Explo3ives
Polroleum and Explosive Safety Organizslion (PESO)

A Elock CGO Complex Fiflh FIoor Seminary Hills

Nagpur-(Maharashtra) -440006

4 Director
Legsl Melrology
trllirstry of Coniumer Atlairs, Food and Public Distribution Deptt of Consumer Affairs'

Room No 461-A. Krishi thawan,
Ne$/ Delhi - 1 10 001

5. The Chairman,
M/s. Bharat Pelroleum Corporation Limited
tharat Bhavan, 4 and 6 Currimbhoy Road
Eallard Eslate, Mumbai 400 001

6 The Chairman.
M/s. Handustan Pelroleum Corporation Limited
Pelroleum House, 17, Jamshedlr Tala Road, Mumbai
Mahsrashtra .100020

7. The Charrman,
M/s. lndian Oil Corporation Limited
lndian Oil Bhawan, Gg. Ali Yavar Jung Marg
Bandra East. Mumbai, Maharashtra 400 051

8. The Chairman,
[tVs. Shell lndie MarkeE Rd. Ltd.
Plot No 7, Bangolore Hardware park.

Devanshalli lndustrial Perk
MahadevaKodUehalli
Bangalore- 562 149, Karnataka.

9. The Chairman,
ttl/s Reliance lndustries Limited,
Maker Chamberc - lV
Nariman Poinl
Mumbai 400 02 t, tndia

3

10. The Chairman,

y-slyar: EprSy Limirsd (Formcrty Elsar Oit Limirod)
Jln Ftoor, Jct Airways GodrBi BKC,
Prot No. C€E. G Blod(
BandreKurh Complrx, Bandrs East
Mumbai- ,tS0 051
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Lrst ol Slalolrolders

'I hc Mctr,h{a S$rrl.ty
A hlr l\xd(,\h Strtt l.ollulo$ (irntrol lir)rrd
l) No 1l.16.l{l)/). Nc.r Sur$ ir( lli}rpit{1.
n$rhnr llotcl Ccollrt.
( h.lnti'nri Slrcrt. X{fl uribaipel.
Vtlaylvrde-12fi) I 0

1hc Mcn*rtr Scr:rciaiy
,\\s.m St$c palhttio{l ( $ trol llo.fil
lhrnrnrm:ridrln.
Crru,rhrti ?ll0l I

'I hc Mturbt'r Str'ltrlry
( hhaxrr8lrh linvrroomcnt (-'onrcn,irro noori
Prrlav'] llh!$,an .

Nonh ll lo(t Sc or" lg
\ry,aRrrpur 492 099

Chhrxrsg!rh

I hc Mtrnlrr'r Sr.r r ctnry
 nrn!(h.l I'rodcrh $llte rolhrtilm (:{lntrol th)nrd
'Porpvrrullhlwn . Y|l0h llosd.
[npprrNrllnh,
Nrherlogrrn 70lll0
Anrnouhnl lrnrkrh

iil til,'it"; (iiicrriy
lLhnr Slrlr rrrllitlmn ( (ntrol tk rd
Inrr\.r\h lllriw.rn. I'lor No N-lt/2,
llnllrpl{rfi lntill\lr[rl ArrI
l''ll { Nlr0lrl I

llrc \,1.:,rrf,..r i.rrctary
(ion St ( ItollUtkrl| ('o trr]! llood
)ir ,rrllrflr hxhrrlrnl I $.t..
(lpp. Salr6ro Scrrrrrrlry,
Stlrgno-llordc,,
(ioo'4015ll

)

I ,l

llrt Memhcr Sccrcrliy
Cu,rnr Strrc lollurim Control tlo{rd
Sccror 10.4.
Grndhr Nrglr 1t204]
Gujrrr

lhc M{mbc. Sccrrtry
llsryona Sr0t( Foltutroo C'onlrol Boord
('- l l. Scc(r (r, lhrchtuh.
llnryrnr l:t,1109

llxryrn!

8

9

ll

r.l

r0 Thc M.rnb(.r Sccrsrdry

J&K Sl.tc I'ollution Co rol Roirrd, |arivrxh llhawal.
li)rcsr Corrplrx. Oladnr. Nnnvrl. tranrfrrfl Nlgtr,
Jarhnu {J&K)

tl

ll

llrr Mcurlrr Sr.ur qtitry
l\]rlra!,lkn St t! ItollIlron (irntrol llG1.(l
l'rrnrirrilll!1rrr! .l'\& (,i ll(x}f\
( hrrrch Slrr.ct.
llnn8xlor( !60 {I) I

Karrirtalr
I hc V.:ni^*r S.rrcraq.
Mrh!mshrr! Slsl( Pollulton (i)nlrol Do{,d
Kalfl{lo,u I'oint, l,J& du lloors
Sron Manrngi Schqna Road No. 6
Opp. Crnc I'lirnct. Sron (.rrclc. Sion r).
Murnbd' 400 022. Mrhrnrhrr,
lltc Mrmbr:t Sccrcrl
M![iFr Slltr pollur

ry
iorl Comrol Bold

lamlhclp.t,
lmphrl W..t lr.C. OtThe Compt.! _ 79S{r(X
Moniptr
Tlt Mcrnb{. Sccrchry
Mirofsn! S|!tc ltollltion Co lrol [oord
Ncu' Sr.srrrlritr ( ornnlcr.
Khltlr. l hlannronl lrr'ng. Aizlrvl
Miro0nr 796fl) I

1'r,-,rIi", u", iii.io.)
()dirho Sru!, Prtllulirnr (inl.ol ll(urd
I'urrbcrh llhlwlrr
A.l ll. Ntltl rrs NsUr,. UNI VlI.
Uhuhrnrthwur ?Jl0l2
Odirhr

l ltt Mcnrbr,r Secrctlry
RlJ..rhrn Sui0 lollution Corltrol lloord
4.4 lnslilulronnl Arcr. Ihtlnlcl)ulgri
hifxu l{}2004, Rqjrrr}rlrr

llimschrl Prldclh Stirc polhrlion Control lloard
Parylviranllluvrn. Phrlc lll,
lticrv Shrnrlr l7l0O9
llinl.ch!l I'Ed.ih

Jh.rlhrnd Stitc l,ollutlon Corrtr.!l llo{rd'LA Burldrn!. llF('('nnrpur, p 0 Dhururr
Rnnchr E14(x),1

Jhr*held

Plam(xdu.Junctron. pausm palncc p.O.
'I]tiruvrnarhrpunnr 

69J004
Kcrala

ontrol ltorrd

Thc Mc&bcr Scrrchry

llrr i{tnrhcr Sccrclary

l'h( Mcmh(.r S!,crclary
Kct!la Slirc lrolhltton C

'I}r Mcn*cr Sc'c
Mdhyr Pndcrh

rElaiy
Slstc Pollution Conrrol B6rd

Pa0av!.anPorirsr, E-J A'!r! Colory
Bho?rl 4620t6
Medhyo Pradoh

16.

l't l8

t9

Mrghlt.y. Shrc Pollutim Co rol Bo.rd
Ard.n. l. u$pyrgngld.
Shilloo3 79!014

t{.&rl.nd Slrrc pollltrc Cmlrol Oord
Sr${l Point, &mrpi&.
N.t lurd 797112
Nt8.l..d

'fhc Mcmbcr Sccrclay

'nrc Mcmbcr SccrcBry

20.

la

'fhc McnScr S..rsury
Punirb S1.lo Poll ulton Co0uol llo.rd
Nrbhr tTtRad. Rd, Adtnh Nr|l'Fran Mrl,

:l

1

I

I

I

I

I

I

l5
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1J

29 t0

ll

ll t.r

It

Bosrd 005

Mc,nbcr Sa{rcqry
Pondrch.rry Polluron Conrrol ConrmrtNe, I loirints

22
Th( Mcmbc, S.rrt1!r,
Srklim Surc Polhiil,r Conh{ tllrrtl
sLla lard Urr & EtnronnEnt ccll
Goi1. of SiIkrtn. D.ornli.
CrnS$t
Sillim
Th( Mcmbcr Sacr$aty
-l cl.[8&6t Shlc follutrr!fl ('orrtlrtl ll(l.rd
thr.vrv.nnllMv.n
A-J. lodlslnil l:-rtrt!, Slnolh Nn$nr.

llytrib.d 500 0l t
Talanarna

'fh! M(llttcr S.crory
Unrr.lhrnd l"nvlrontiranl Pror.alron & Polluliort
Coorol Bolrd
!9/:0. l,lenri Ro*j.
tHr.ldun ?4800 I

Utr'3thrid
Th( Mcn{rcr Sacrctary
Wc.r llcng.l Stlrc nolhrior Conrrol lloird
P.rtl1cshBh.!rn
Brritsrrg. No l&4, Blocl .L,1. Sccror l.
Slh L-|l. ( ily.
Kolkrta )00 0gl
Th. Mcmbar Sc.rc[ry
Andlr n a Ni.obar lllrrdi Pollurioo
Co.trol Commirtcr,
DcpsnrE of Saictrcc & Tcchnology.
Dolhiunj V.n S.dM. llrd&,I.(). Pon lllurr
744 t 01

Monbcr Sirrutsry
O!lt[n. Diu & D!dr. N8g!r llrvclr
|ollution Conrrol Conlnrirlce.
OmG. of*E Ocpory Coffl.rv.lor of forcirt

Danun .196220

'l ha Mofttrr Sc.rchry
'l lolrl Nrlhr Sul! l\rhrllon Conlrol lk)ord
ll(t 76. V(rnrl Srl$r. C$tn(ly,
( hrnnrr - ('00012
'I nnril Narltr

'l h. Mcm&r Sccrcriry
Dclhi Iolhrlion (:onrr(, Comnlillcc.
Colrrnnlcllr ilf N.C.l. Dclhi
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ADOENDUM TO GUIDELINES FOR SETTING UP OF NEW PETROL PUMPS

The Hon'ble NGT vide orders dated 23,07.2020 and 09.10.2020, in the mattor ot

Suresh Mandaloi Vs, State of M. P. & Ors (O.A. No. 61 of 2019 (CZ)), dirgcted

MoEF&CC and CPCB to submit a reporl wilh regard to the minimum distance from

water bodies lo the petrol pump.

The matter was subsequently referred to the Expert Committee constituted by

CPCB earlier in the malter of guidelines for setting up of new petrol pumps and the

following addendum guidelines (to guidelines daled 07.01.2020) have been finalised

for irnphmentation in case of petrol pumps near watsr bodies:

a) Atl the surface water bodies inespective of utility shall be protecled fiom any

possible contamination. These include lakes, ponds, streams, rivers, wellands,

canals and creeks, as per revenue records. Retail ouflets shall not be located

within a distance of 50 meters kom the nearest point of water bodies, ln case of

streams and rivers, the distance shall be considered from floodway. ln case

floodway is not defined, the distance shall be considered from firm banks/ edge ol
river. The siting criterion is lo be implemented for all new petrol pumps where

construction by OMCs starts post the issuane of these guidelines.

b) Retail outlets coming within 50 meter to 100 meter from the nearest point ot
surlace water body shall have secondary containment by way ol double walled
lanks or concrete protection walls around Underground Storage Tank (UST).

c) Groundwater and soil qualig monitoring near the premises of fuel retail ouilets
shall be conducted by OMCs onco a year through E (p) Act, 1Sg6 approved labs
or labs with natloneuintemational accredilation. The moniroring shalr be done lor
those Fu6l Retreil outlete whlch are locatod within 100 meter from the nearesr
point of rurfaco wator bodies. Thesc shall be applicable to Bll petrol pumps,
regardlero ol thc datro or o.tabfi.hmont. rn casa of any crsrification and/or ditrcutty
in obteinlng mmplm for groundwcter end roll quellty monltodng, OMCs mey eeek

i
i
i

i



assislanco of locel adminislration/SPCB/PcC/CGWB. Protocol lor soil and

gmundwater moniloring is annexed as Annexure-1.

d) Groundwater and soil guality moniloring shall also ba conducted by OMCs before

inetallation of ths new fuel retail outlol, for those relail oullels coming up wilhin

100 meter from lhe nearesl poinl of surface water bodies.

/rlO IE lhese guihtines are supplemenlary to all existing relevant Rules,

Guilelines, Orders, Notifications such as Wellands (Conserualian and Managefient)

Rales, 2017, Coastal Regutation Zone (CRZ) Notification, 2011 etc. The other

moasuros, prescibed in CPCB guidolines for setting up of new petrot pumps daled

07.U.2A20, lor cantainment and troalmenl of spittages, check an leakages from

USTs, treatmenl and disposal of sludgo removed lrom underground tanks during

cleaning, moasurcs for proloclion of workers'health, audit of all proleclion measures

and moniloring syslom implemented at petrol pumps, shall also apply to the fuel

rclail outleb falling in the citeria specified above.

Monitoing prolocol specilying the prescibed paramelers and scrcening values
annexed with these guiclelines (other lhan lhe monitoring frequency), sial/ a/so be
adopt$ for those rctail outlets wherc OPCB guidelines dated 07.01.2020 ara
applicabb.

These guihllnes shall be reviewed fiom time to time.

25
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Anncrure-l

Prolocol for monitoring qurlity of roll rnd groundwstcr ncrr the prcmlrcr of fuol rotrll

outlctt

Samplcs ol'groundrvatcr bcing uscd lbr drinking purposes shall be collccted from at least

three diflcrent directions with relbrcncc to thc rctsil outlcr" l'he sampling point should bc

prchrably within 50nr distancc fmnr the undcrground storagc tnnk locatlon at the rclail outlel.

Thc srmplcs shall bc analysed for the following pBranretcnr:

Tahle L

Sr. No Psremetcr Scrcening Vrlucs
Total petroleun hydrocarbons
((,'q -Cro)

0.6mg/1.

, t.

.

I .

Bcnzene- 0.01 mgll,
Toluene- 0,7mglL
Xylene-0.5mg/L

Mcthyl Tertiary Butyl Ether l3p/

4 Total PAI I 0.0ffilmg/l

Funher, soil sample shall bc collected from a borehole within the prcmiscs of the fucl rqail

outlet Bdjacent to the Underground Storage Tank (UST) pit. The depth of bore hole should be

up to lm below the bottonr of the storage tsnk level. Soil samples shall be analysed for the

following pamrnetcrs:

Tahle 2.

Sr. No. Paremcter Screening Vrlues(mgfu)

Total petroleum hydrocarbons

(TPH)

5000

Benzcne 5

3 Toluene 30

Xylene 50

5 Methyl Tertiary Butyl Ether 100

6. Total PAH 40

Ground water and soil quality monitoring shall bc conductcd by OMCs once B ycat through E

(P) Ad, 1986 approvcd labs or labs with national/intcmstional accredilation and the rcports

arc to bc submitM to SPCB. Thc roil monitoring shall bc donc in flnt six monlhs whilc

groundwrtcr monioring rhall bc donc in thc ncxt rix months.

t.

t

4.

t.

D I'I]X
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ln case of exceedance of rreening by any porameter, or in case of leakage rcsulting in

soil/groundwater contatnination, the measurcs/stcps as prescribed in thc guidelincs lbr sctting

up of petrol pumps dated 07.01.2020 shall bc takcn up. Asscssmenr and rcmediarion shall be

canied out as pe the guidclines isucd by MoEF&CC and CPCB.
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An n exu re-3

Nlarch 07, l0l6

l r-r

flte Cirarrrnra n

Al] tht- St.rre Polluti,.rn Cirrrlrol lJoalels / PLil]r-rtiln Cor:lrrrl ( onrnrttr.,es
( Lrst Attaclrcr.l )

SUB: MODIFIED DII{ECTIONS UNDER SECTION 18(1)lb) OIi THE II'ATER
(PREVENTION & CON'rROL OF POLLUTION) ACT. 1974 and THE Allt
(PREVENTION & CONTROI- OF I'OLLU'fION) ACT, 1981 RECARDINC
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAI, SECI'ORS
UNDER RED// ORANGE/ GITEEN /WT-IITE CATEGORIES.

WHEREAS, under section l6 (2Xb) of tire llater' (Preverrtii'rn and Control oi
Pollution) Acr, 1974 antl undcr Sectrorr i6 (2)(c) of thc Air (l)revt'ntion & Contlol oi
Pollution) At:t, 

.l9tj1, 
one of the iunctions of tht: Central [)ollutron Control Dtr.rr.i (Cf'CB),

constrtutcd under the lVater (Preventlor'r and Contlol of Pollution) Act, l9', 1, is ti,
coorrlinate activities of thc State Pollutiorr Confrol IJoards (SI)Clls) and [)ollutjon Control
Conrmi ttees (PCCs); and

WHEREAS, uncler section 1f: (2)(c) of tlre Watcr (Prevention arrti Cor.rtnrl rrf

Pollution) .\ct, 197+ and urtrler Section 15 (2)(l) of tlre Air (l)reventiLrn & Control ol
Pollution) Act, 1981, one oI thc [unctions of the C-PCl] is kr provitlc technic.rl assistar.rcc

anel guiciance to SPCBs arrtl PCCs; .rnrl

WHEREAS, it was brought hr the notice of CPCtJ, tlrat rliftercrrl S['C lis / I'CCs
w'cre fo ou,inS clifferent criteria tor ciassi[icatron of irrtlustri.r] scct()r\ un(lL'r'

Ited/Orange/ Green category and tirat classiiication u,as bcirrg useei bv llru SI'CIls/ l'(-( s

irrr grant oI consents to intlustries ancl for lnven ttrriza tion / sun,cillance ol irrr]ustlics.

\\'HEREAS, tht, issuc r-rgalrling clnssilia.rliorr ot iLrrlrrst: ies 11 ;15 q{clilrg1.ii1'1,1 ,.1prrr

i11 the 5{rrr,Clonfe:-ence cl CIr.ri:r'nen & \lcrnbt,r SL,crt'larics ol CP( li & Sl'(-lls./l'( Cs lre ltl
on \uqust 31,2(110 antl a tvcrrkin!! llroup c(rrprisir)1)) ()l r0 p r L:sc n t a t r v r.s irorr SI'}C lj{ &
( I'f-B r.,.rs cor.rstilute(l t() ]lrc.f),.rr(, a cor.tsolrcl.rtccl lrst ol rrttlr,r:trL.rl s,.,.^tors i;rllrri Lrr.lr'r
Ile d / Ora nge,/ C racr'r aaleg,orv t() I)rinq trnr[orrlilr rn Llassiiriatrorr ()i i]rLlLrstn.rL \c(l()r\
.rt rrrss tho col l n trvi
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\^/HEREAS, the report prcpare(t bv the \\'orking Group rvas discussecl in the 57rr,

ConJerence of Charrmen & Member Secretaries of CPCB& SPCBs/ PCCs hcld in Delhi trn
September 75,201't, w'herein some rnodif ications rvere proposed;

WHEREAS, the f inal report of lhe working gloup was prepareel, incorpor.rting ilre
s u ggestions/ observa tions madc. in the 570, Conierence of Chajrnrcn anrl N4errber
Secretaries of CPCB & SPCBs/ PCCs and in elercisc. o[ the porvcrs clclcgaterl to tJre

Chairman, CPCB underSection l8(1)(b) of the Water Act,.l97.l, following dircctions wr.r'e

issued Ior compliance to all SPCBs/ PCCs to maintain uniformit1, in categoriz-ation of
inclustries as red, orange and green as per list finalized by CPCB, which iclcnrifieil li5
tvpcs of industrial sectors as 'llerl',73 industrial srctors as 'Orarrgc' and 86 sect()rs as
'Cloen':

a). To rnaintaii.r unjtormily i11 calegorization of irrelr:stries undcr ll.,r'l/
OranlSc/Green cateqory, the SPCBs / PCCs shall aclopr tl're lrst as lrnalizr.cl bv C PCB Lrascrl

orr tht recorrrnenda tions of that Workirrg Group for grant of Corrserrt, invcntorization tri
inclustries uncler Red, Orange ancl Creen c.rtegorics anr"l other related activitic's

(b) The SPCBs/ PCCs shall revise the list o[ Red, Orange and Cleen cateliorics
of industnes operating in their iurrsdiction based on the cntena spccificel irr tlrt, fir-ral

report o{ rhat Working Croup anLi submit the sarne to CPCB withirr 90 tlavs in hartl cr'r1,r

as well as soft cop-v;

WHEREAS, later-on, it was observed that the proccs.s of ca tegoriztr trtrn lhus ial u,as

primarilv basetl orr tlre size oi the industries ancl consumptiorl ol resources autl po llu tinn
due to clischarge of cmissions arrcl eifluc.nts and its likclv lrnpact on hcalth w,.rs r.rot

consiclerccl as prinrary c Iiteria,

IVHEREAS, there have beerr proposals from t]re SPCBs / PCCs anLl inelustriaL
associations for categoriz-ation oI the industrial sectors in.r more pragm.rtrc nranncr Ihc
issuc rvas rliscussed during the natiorral level conJerenct, of thc Environrnent i\{ir'rrsters ()[

the States, hekl in Nerv Delhi during April 06{7, 2015 and also ciuring lhe Conlerencc .,i
[irc Chairmen and Member SecrL'taries of CPCB and SPCBs/ PCCs ht'L] in N e'rt, Delhi on

April 08, 2015. Accorclingll,, a 'Working Crou p' comprising ol rhe Nlcmbcrs f rcrm Ccntral
Poliution Control Board anci State Pollution Control Boarcls rcprcscnting lhc States oi
Antlhra ['radesh, l)unjab, Tarnilr.radu, !Vest BengaJ, lrlaclhva Prac]esh anei l\,1ah.rr;rslrtr.r,

h,<1s constituted to revisit the criteria of categorization of inrJusiries arrd suggl'st ratron.rlc
basecl on po)lr-rtion potential for ca tegorrza t it:rr oi indr.rstrial ser:tols anc] adoPting rt t(ir
implernentatiorr o{ pol)ution control plan;

l{llEREi\S, the !!'orkrng Group 1.15 1l!,1:gllrpr'd flre .ntcria ()f..)tep()rizali()D r,I rnriurttrel
sertols b.rsecl on the c()ncL'pt of Polluh,rn lrrde>r u hrci.r is a functi()n of the emissirrns {arr

L.ollut.rnls), effluenls (h,at(,r p()llulanls), hazardous \^'ast.s genelat('cl an,.l ct,nsutnfrttt,tt ,rl

rcsources. For tlris f.''ur1ro5s thc re[t:rences arc tdkcn from the tlrr' \,Vater (i'rcvtntion an,.] C-ontrol
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oi Pollurion )Cess (Arncnrlment) Act, 2003, Standards sr.r far presclibcci fo: v;rlious pollLrt.rrts
trntler Environment (Protection) Act,19ti6 antJ Doon Vallev Notiiication, 1969 rssrreLl b\
lv{oEFCC. The Polluhon lndex (PI) of any inrLrstr'ial sector is a numLrer fr()m 0 kr 1()t) anJ thr:
itrcreasing value of PI clenotes thc itrcreasing degree o[ pollulion load fronr tl]c inrlustri.rl s(\rtr)r;

\'VHF.ltE,{S , basctl on the scries of consultations '"r,irlr SPCI}s. tliilelenl C,t,v,'r'nmt,rrt ,. \orr-
Eoven)ment lnstitutions includine industries an!MoElr(-C , the fUllorvinll cr ilerra oIr 'llarrr.;t. oi
Pttllutionlnclex'fortheprrrposeolcategorizationof induslrial sect()rs has hten Iinalizr..l:

.:, Iuclushial Sectors h.rving Pollutir,rn lnelex scorc of 60 antl above - RL'(i catcsr)rv
o luclustrialSectols having Pollution Index score of 4l to 59 -Or.rr1ge c.rt('gor\
,-' Irrriustrial Sectors l.ravirrg I'ollutiorr Lrdex score of 21 to.l0 -(,rten catcg,,rv
,: lntlustrialSectorshavingPollutionIrttloxsi,rI|inrl..tcupir, ]t) l\ihitc..rt('ll{)r\

l{HIIiEAS, trasct] orr tht' rcvise,d crilclia, the 'Iinal lie porf (lr l(evrscrl (-.tleroliz,rf ior.r

of lnr.lustri.ri Sectors unrler Rcci/Orangc/Creen/lVhitLr lras bccrr evolvc(l -l-hc

'Categorization'is base,.:l orr the relative pollulion potontlal ot thc inrlustrial st'ctr'rrs anr,l

Br()uping ol the industlial sectors basetl c,n th!' use of raw rn.lteIi(rls, nranui.rclurirrg
process aclopted and pollufants irkelv to L-re generatcri;

\'VIJI-rRF..\S, bascrl cn rr,latir t-. ['ol]r-rtir'rn lrrclt,r, llre nLrrn!,r.r ol
ca tc'{olir> <rrc as uit(ler

i. Thc Red categolr" oi irrtlustnal\('ci()rs h()

ii Iht,C)r;rrgt, categor.l ol rnJLrsllia) sr,ctr.rrs: 8i
jrr 'l lrt' (lr.rcn c,liell()r\ ol intlLrstr ial seciors 63 alr..i

iv l'hc \crr'lY irttr,-rd r:r'ecl \4'hitc c.rtr-,girrr. j{r

irrrlrrstrirs t I-l \,.1f1(r L l\

lVt tEIiEAS, there shall L'rc no necessitv r:i olrtair-ring lhr Conscr.ri t() C)pcrilt." lor WhrLt
cateHorv of iudustries artcl an intirraiion to cortcc.rner.l SPC, B / PCC shall sLrif ico;

WHEREAS, thc purposc of categorizati(rn is to cnsule that tlre intlus',rr rs

establishecl in a manner consjstent w'ith tlre environrrental olric.ctives .rnd to p:-{):rrpt
inr"-lustrial scctols to aclopt cleaner tcchnologies, ultirnateltr rc.sultirrg ln grri(.r.rtion ()l n()

or m i|r ir.lr u nl pollu tants.

\\'HirltEl\S llre now'catL.rlorlz.rti()r') sr'stern sh.rll alcLr lat rlrtatr: in s!,li-J5\essr'nr,nt

5\ rrtirrstrit's,

N or.r,, thereiore, in exercisc'oi lhe porr,crs clelegalcd to tlre Ch;rirnratr, Cl)CB unclor
Section 18(1)(b) of the Wat!.r (Prevention & Corrtrol of I'r>llutitrn) Act, 197-l nrld Sccti()n

18(1)(b) of the Air ( Preventiolr & Control of Pollution), Act, 191t1 thc c.rrlier Directiorrs
issued in June 2012 in thc context of categ()rjs;rti()lr ol ur(ir.lstrics as llcrl, C)r.rn;1c & C:'t'en
are w ithrlr.rwn with jnrr'nu.cliale etfect an(i follr)wing 'Directions' arc hert'[rr' i\sLrcLi l, rr

conlpliance Lrv all sPCBs antl [)CCs:

)
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1. That the St'CBs ar.rcl PCCs shal) adopt the llcvisctl Critc.ria of catcgiorizatiorr
of inclustrial sectors as detailed in table nos. F.l, I-'2, Fl;rrrcl Fl anr'i Ilcviserl
Lists of Recl, Orange, Creen anr.l White categorie.s of inLiustrial scci()rs,
presented at tablr. no. G2, C3, C4 and C5 resptctively, in the'Firral llepor.t'
as attacheli herer'r,ith irnmeci ia telv.

2. l'hat all per-rding applications for cr--rnsitlcra tion oi'Consent to Estalrlish'
and'Consent to Oper.rtc'and future such .rpplications slra ll Lr.. processc.l .ts
per re.visecl criteria.

3, That tlie SI)CBs and PCCs will providc lhe list of indr-rslrics i(lentitio(l irl
eaclr category existing in lhe Statc whrch lrave been consitlercd t()r grani ol
consents. SI'CBs/l'CCs vvill krrwartl tlre list of such intlustrits bcfcrrc
31.05.2016 and tl.re samc lr,ill br' rrploaclerl on tlrc r",,ebsites oi resprr,ctive
SPCB/ PCC,

l. That tlre'llevrsecl Lists of Red, C)range, (,r'ccn .rrrrl \!hitc c,rtrgr)t \ ,)t
indush'ial sectors' shall be utetl bv tht, SI'CBs ar.rt1 PCCs lor C()ns(,r'rt

Managenrcnt.rrrrl i:rven toriza tion of irrclustries unr"ler Rcrl, Or';rngt:,Crcen
antl Whrte c;itegories. Siting of industries shall be orrl1, in contornrirrg arr:as

SPCtls rl PCCs shail evolve sector specrfic prlans for control oI prollulicrrr ,rrrtl
i rrclustrial sr:rvr.illa nce [or veri iv r ng compl rancr'

i. i hat tlre SI')CIJs arrr] l'(-Cs slr.rll rci isc / pre p.rru rhc urr e ntirrr rri Jir'tr.
()r.rnile, (,tr.'en .rrrcl \\hire cait'gorit's r-ri ir.trluslrics ()l)c:,rtir(' irr tlrt'r:
jurisclicliolr Lr.rsr,d on tltc revrsecl crik lra spccilrt rl irt thr, I--in.rl Ii( t)(rrt,lrr(i
sr.rbnrit the s.rnre io ('PCB rv ilhin !X) cJals r.,.' , br'lorr: jt).t)5 2t)1 {r irr lrar,.l c., Pr
.ts rr-oll as sofl crrpl

h Th.rt tire jiste,l c<'rtcg()r\. r>I rnciusfr rcs rrr lhrrst' irlt rrtilrrLi (l:('l- (Jn lrrLr( i

tliftcrt'rtL cJi('g()rics -.hall nol Lrc linkt,rl tr) sJr.r.ti()n ol lo.rlr -/fririn,t'..,r l,,lrl.
plocct:rlirres

7. That anv further adrlition Lri anv ncw or lcft-over irrclush'ial sectol an(l tlreir
cate8orization n,lrich is not lrstecl in the reviseLl list of Rcti, L)rarrgc, Crct,n
and White industriaI sectors, shali be,.]one at thc. luVel oI conccrne,-1 S['Cii
/ PCC follclwing revisccl criteri.r & guidelincs as (lc,tailr'('i in thc att;rche (l

elocurlenl anrl no concurrencc r':i CPCI) shall rrornrallr, be rcqurrcti It i:
Iurther clarificcl tlrat whilc calegorizillll tlre intluslries, llactirrrral nunrLreLs

slrall lrc rourrtletl ofi to nearost integer.

-.1 5
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1'he SPCBs/PCCs shall acknorvJedge the receiPt of directiorrs anci suLrmit the
'Actron faken Repor'l' in cor:rpliance rvitir thesr. ulirect jons tir C P(lll Lre Irrc
15 0-1 20r 6

(Aru rr eh
l]t rl l'l(

Crrprr' 1g \lt p
1I J'he C-hir,f Sccrt'larv tri all lhc States anrl [-: ls

L lhe Secrc ta r,t ,

Nlin ish-r' rr[ \'1icro, Srral I a nt1 \ Ied i u n1 Entrrp.,r'r:rt.]rL rs

LJti,,og llhar'van, Rali \4arr1, Ncrr' Dclhj - I l(l0ll
.l I'hr Secrelar-! ,

\lrtr>lrr or l IL'.rr'. lr .'rr:1r,r',r
Urli og llhaivan, Raii \1arq, Nrir' Dl'ilri - l.ltl ()l I

[. Thr: Sccr eta rr',

\iirrrst.r r ot \err' .rncl Iir,ner\.rL1l!, Lirrlri\
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